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#\N behalf of the Committee on Private Members’ Bills and Reso-
lutions, I, having been authorised by the Committee, present
this their Twentieth Report.

2. The Committee met on the 22nd February, 1955, to consider
the Resolutions set down in the List of Business for Friday, the 25th
February, 1955 -

3. The Members whose Résolutions had been included in the List
of Businéss for the 25th February, 1955 were also invited to. be
present at the meeting. Two of them. attended the meeting while
;he third placed his views before the Committee by means of a
etter.

4, The¢ Committee hayving considered all aspects with respect to
lhe Resolutions in the List of Business for the 25th February, 1955,
fecommend the following time-table:—

(i) Resolntion regarding Deoartment Out of thé total time of 1} hours
of Welfdre for Schedulé Castés allotted to this Resolution 25
and Schedule Tribes. minutes were t2ken up on the

17th December, 1954. The bal-
ance of I hour and § m'nutes may
be completed on the 25th Febru-

ary, 1955.
{ii) Resolution regarding the sett'ng
up of a-Corporstion for Broad- .
casting. ¥ hour and 15 minutes.

(iii) Resolution  regarding conces-
sional transport rates to news-
papers. 2 hours:
(iv) Resolution regarding Govern-
ment patronage to cottage indus-
try products. 2} hours.
GANESH SADASHIV ALTEK AR.
- New Dgrmi,
The 23rd February, 1955.



APPENDEX

Motion re: Adoption of the Twentieth Report of Committee on
Private Members’ Bills and Resolutions. ’

The following motion was moved by Shri Ganesh Sadashiv
Altekar and was adopted by the House on the 25th February, 1955:—.

“That this House agrees with the Twentieth Report of the
Committee on Private Members” Bills and Resolutions,
presented to the House on the 23rd February, 1955™

{1..S. Deb. dated 25th February, 1985.}
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